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Petition(s) for Special Leave to Appeal (Crl) No(s).6254/2012
JAGADAVBA PRASAD Petitioner(s)
VERSUS

STATE OF U. P. Respondent ( s)
(Wth appln(s) for bail)

WTH SLP(Crl) NO 7568 of 2012

(Wth office report)

Date: 06/08/2013 This Petition was called on for hearing today.

For Petitioner(s)
M . Rameshwar Prasad Goyal , Adv.
M. Anurag Kishore, Adv.

For Respondent (s)
M. Amt Kumar Singh, Adv.
M. Adarsh Upadhyay, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

SLP(Crl.) No.6254/2012

Sol e respondent has failed to file counter affidavit, despite final
chance granted on the | ast date.
SLP(Crl) NO 7568 of 2012

Counter affidavit on behalf of the sole respondent - State has
al ready been filed on record.

No further steps required in both these matters.

They be processed for listing before the Hon’ ble Court, as per rules.
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